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OROERNo.Estt,( RJS)/92l2Or9 
Date i 24.to.zotsI

Consequent upon upgradation (

Dungla(chittorgarh) in senror civir ,]r'j 
t":n 

"t crvil ludge & Judicrdi Ivnqrs!ri,re.

Dungra (chittorgarh) vide state Govt. ol-"'1J-*OOnio"o' 
chier Judicral Masistrarc,

Ms. asna chauran. 
"" "r.",,"-.,",,",,10"j"'l"j;l,llyj,1l,Jjlj"jl..,j;lljlj;Judicial Magiskate, Dungta(Chittorgarh), is hereby transferred/ .=r_ "..,*, ,,lll 

j
Judicial Magistrate, Badi Sadri (Chitrorgarh).

She is directed to hand over the charge in accordance with Ordcr No.24lp.L
Dated 21.11.1998.

II
Slrrl Ahsan Ahmed, an Officer rn Sen or Civrl ludge CEdre, presen y post€d ds

Senior CIvil Judge-Curn- ACIM, Badt Sadrt (Chittrogarh) rs hereby appornted/postcc as
Presiding Officer of newly created court of Senior Civil Judqe C!m-AC]t1. DLrnor,
(Chittorgarh) in addition to his own duties ti further orders.
NOTE :-
1. He shall dlspos. o,I minrmum 4ovo addiflonat work as

Pcr clrcular of standard of work.2 He hds been aoDornred as p.O. of out tyng Co,rl,n
addiuor_ro his own dLrres sndt notd Courr rt Oungta
at ledsl for th.ee days 

'n atle,nalvc wee^3. The .ases in which accused a.e rn custody or rhere
are d rectron ot hiqher Court fo. rime bound dtsposat
of case shall be decided on p.iority bas s.

BY ORDER

-,1

REGrs?RAR cen-enal

No.Estt,B2(v) I / 2o 19,/ 1O I 19 Date 124,10.2019

Copy forwarded to the rollowlng ror !nformation and ne.essary ocr on:
1. The R€glstrar-Cum-Principal s€cretary to Hon'ble the chef lustrcc, Rajasrhin hrlrr Ccurr,

.lodhpLrr/ Bench, lEiDUr.
2. The Secretary to the Law flinister, Governnrent or Rajasthan, laipur
3. P-S. to All Ilor'blc Judgcs at lodhpur.
4. The Pri,icipar Sec.etary to the Government, Late Deparlmsnt-Cur-Lega tlcn., irrrr..,

Ralosthan,laiour.
5. Ihc Secretary to the Governrnent of Raj, Oepartm€nt or Genera Admlnistrat,cn (c. .ll. Jr p!,
6. The Sccretary, Lokayukta, Sachlvalaya, Jarpu..
7. The Accountanr General, Rajasthan, .larpu..
8. The Registrar Generar/Regrstla(vig.)/(Admn )/(Rules)/(class.)/(Exam )/osDir&l)/?!d, 'J )

Ra)asthan Hrgh Coud, lodhpur aod Reqistrar hq. At Delhr
9. The Reglstrar (Admn.), Ralasthan Hlqh Coun Bcnch, laipur wth the requesi tu distrhut. rrr

(opies of this order to all the Hon ble Judqcs sttlhg at larpur !hr.ugh p.s,, l'relber Srer.td,y
Rajasthan Stare l.egal Servrces Author,ty.nd all tie l!drcrrl Omcers posted rn the R.qis:n' ni
Ja.pu- Bench, Jalpur.

10.Alllt. Regrstrdrs/ Deputy Regiskars, Ra)asthrn hlgh Coun, lodhpur,/ Ben.h, larpu-
I l District & Sesslons Judge, Chittorga.h wilh the request to seNe/crculate the conv .i lh'i

order to lhe concerned Courts/Offic€rs/Tre.sury Officers as pc direcnon ssued v de thrs .Il,c,r
lefter No 17022 dated 0a.10,2015.

12.The Dlrector, Rajasrhan State ludrc al Ac.demy, lodhpur-
13.A.O.)., Classrncation Sectjon (webs,tc), Ralasthan Hrgh Cou.t, lodhpur/Bcnch h'pLi.

Conf ./A.counts/Genera),/store
sub.CourVStatistics/Computer Cerr

Rrs teave/lr.actt./Building Cell

,-. I

REdISTRAR GENERAL


